AGRAHAYANA 2, 1887 (SAKA) Re: Question of 3374
it Privilege
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12:20-1i2 hrs,

BANARAS HINDU UNIVERSITY
(AMENDMENT) BILL, 1965

(As passed by Rajya Sabha) EHTE )
Secretary: Sir, I lay on the Table of
the House the Banaras Hindu Univer- e xE femn § fF

sity (Amendment) Bill, 1965, as pas-

sed by Rajya Sabha, "TTe T YART FMedm . ... ..

Mr. Speaker: The Members can
have the copies of the Bill.

12.21 hrs,
Re: QUESTION OF PRIVILTGE
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